205 Written Answers

(d) if the answer to parts (¢) and
(d) above be in the negative, what
st‘eps are being taken to apprehend
him quickly;

(e} whether any other Army officers
i'nvolved in the scandal have been
identified; if so, what action is being
taken against them- -ng

(f) by when enquiry into the matter
is expected tg be concluded?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAZA
RAMANNA): (a) Yes, Sir.

(b) Army authorities have not
received any such information.

(c) Does not arise.

(d) All States and Union Territories’
civil police authorities, CBI and mili-
tary formations ang units have been
askeq 1o take appropriate action
including necessary surveillance 1o
appreheng the absconding General
Officer, Action has also been initiated
to attach his immovable properties
after declaring him a proclaimed
offender by the appropriate judicial
authorities.

(e) Yes, Sir. Two other officers
involveg in thig case have since been
{rieq pyv General Court Martial.

(f) The enquiry in this case is
already completed ang disciplinary
action against the three officers was
initiated on the basig of the enquiry
report. One of them hag already been
sentehced. Maj. Gen. A, K. Gupta
can be tried by a Court of law only
after he jg apprehended.

Vacancies in Central Admiistrative
Fribunal, New Bombay

3164. DR. BAPU KALDATE: Will
the PRIME MINISTER be pleased to
state:

(a) whether it is a fact that the post
of Vice-Chairman, Central Administra-
t've tribunal New B mbay, has been
lying vacant since October, 1989:
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(by whether the post of a second
Member of the Tribunal is also lying
vacant since February, 1990 after the
retirement of Shri B. M. Majumdar;

(¢) if so, what are the reasons for
not filling up these posts so far; and

(d) what steps are contemplateqg by
Government to fill up the vacancies?

THE PRIME MINISTER AND
MINISTER OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS
(SHRI VISHWANATH PRATAP
SINGH): (a) ang (b) Yes, Sir.

(¢) ang (d) The vacant posts of
Vice-Chairman an<! Membe, (Judicial)
in the New Bombay Bench of the
Central Administrative Tribunal are
expected to be filled up soon.

Oupening of technical and science
colleges in the country

3165. SHRI VITHALRAO
MADHAVRAO JADHAV:
SHRI PRABHAKAR B. KORE:
SHRI H. HANUMANTHAPPA.

Will the PRIME MINISTER bhe
pleaseqd to state:

(a) in what manner Government
propose to solve the problem of educa-
tional thrust of the large numbe; of
students who want tg secure admis-
sions in technical and science colleges
in Delhi anq other parts of country
how muech  expenditure would be
involved; ang

(b} what are Government’s plan to
create technical manpower in the 8th
Five Year Plan ang what is the
planning for their employment?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI CHIMAN
BHAI MEHTA): (a) Technical and
Science institutions are establisheq by
the States/UTs taking into accounf
several factors such as manpowet
requirement development of emerging
areas, demang etc. Delhi Administra
tion proposes to  augment intake
capacity in the existing courses and
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introduce new disciplines in emerging
technologies in the existing technical
colleges. It ig not possible to give
estimate of expenditure involveq for
opening new  technical and science
colleges merely on the basis of the
demand.

(by As it is contemplated to train
technical and science students in the
fieldg where employment opportunitieg
are more, it ig proposeq to increase the
intake of some of the existing courses
ang introduce new relateq disciplines.

Students desirous for getting admis-
sion in engineering and other technical
institutions in the country

3166. SHRI VITHALRAO
MADHAVEACG JADHAV,
SHRI PRABHAKAR B. KORE:
SHRI H. HANUMANTHAPPA:

Will the PRIME MINISTER be
pleased to state:

(a) what is the number of students
who get through every year in XIIth
standarg ang Wwhat is the number,
which is desirous for getting the
admission in Medical, Engineering and
technical institutiong in the country;

(b) what would be the technical
manpower created during the Eighth
Five Year Plan period; and

(¢) in what manner it would be
engageq or employed and what is the
plan thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI CHIMAN-
BHAI MEHTA): (a) The information
is being collected.

(b) On the basis of the intake of
studentg to technical institutions, who
constitute fresh technical manpower
for the Eighth Plan, it is estimated that
2.00 lakh Graduate and 3.00 lakh
technicians will be addeq during the
Eighth Plan period.

(¢) Eighth Plan Emphasizes more
opportunities of employment. How-
ever, it ig not possible specifically to
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give figures of employment opportuni-

ties available for these technical
personnel.
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